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An Act to amend the Upper .Burn'aa, Laws
Act, 1886, and the Shan States Act, 1888,

'VVHEREAS it is expedient to amend the Upper
Burma Laws Act, 1886, and the Shan States Aet,
1888; It is hereby enacted as follows :—

1. In section 8, sub:section (), of the Upper
Burma Laws Act, 1886, after the words ¢ Shan States”’
and ‘¢ those States,” reqpectlvely, the words ¢ or any
specified local area therein ” shall be added.

2. In section 5 of the Shan States Act, 1888 after
‘the words ““ Shan State >’ the words  or any speclﬁed
local area therein ’’ shall be added,
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